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Mandatory installation of set top box

13010. SHRIDHIRAJPRASAD SAHU : Will the Mimnister of INFORMATION
AND BROADCASTING be pleased to state:

(a)  whether it 1s a fact that with the digitisation of cable TV 1n non-metro
cities, one is forced to pay high cost for installation of set top box and the cable operators

are acting in an arbitrary manner in this regard;
(b) ifso, the details thereof and the reasons therefor; and

(c) the steps taken to prevent 1t?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMANISHTEWARI) : (a) to (c) The Multi System Operators
{MSOs) who are required to procure the STBs and distribute them through the network
of Local Cable Operators (LLCOs) have been directed by the Ministry to ensure that
STBs are made available to consumers at fair prices. The Mimistry has also set up a
control room which has a toll free number where complaints from consumers regarding
overpricing have been received. The representatives of MSOs also man this control
room and any such complaint is immediately conveyed to the concerned MSOs for

rectification.
Auction of new FM stations

3011. SHRI SANJAY RAUT : Will the Mimister of INFORMATION AND
BROADCASTING be pleased to state:

(a)  whether the Ministry 1s planning to auction 839 new FM stations;
(b) 1fso, the details thereof: and
(c) theestimated revenue that the Ministry is going to net in through auction?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMANISH TEWARI) : (a) to (¢) Governmenthas approved
the Policy Guidelines on Expansion of FM radio broadcasting services through private
agencies (Phase-1II). Government has also cleared the proposal of the Ministry of
Information & Broadcasting for conducting ascending e-auction for award of licenses
of FM channels. Under the Policy, a total of 839 channels in 294 cities will be made

TOriginal notice of the question was received in Hindi.



